
CENTRAL ADMINISTRATIVE TRIBUNA
PRINCIPAL BENCH, NEW DELHI.

OA-750/95

New Del l- i this the 20th day of September, 1999

Hon'ble 3mt. Lakshmi Swaminathan, Member!J)
Hon'bTe 3h. S.P. Biswas, Member(A)

Shri Gopal Krishan,
S/o Sh. Ram Kishan,
R/o H . No.503-G,

RaiIway 2o1ony,
Saharanpar. .... Appl icant

(through Sh. G.D. Bhandari , Advocate)

versus

1 . Union of India through
the General Manager,

N. Ply., Baroda House,
New De1h i .

2 , D 1 v"" . R1 y . Manager ,
N.Riy. State Entry Road,
New Del hi .

3. Di V1 . R1y. Manager,
N. Ply., DRM's Office,
Ambala Cantt. .... Responoents

(Present none even on the second cal l ;

ORDER(ORAL)
Hon'ble Smt. Lakshmi Swaminathan, Member(J)

The learned' counsel for the appl icant seei ;

4  permission to withdraw this O.A. as he submits tea'

the same applicant has since been granted rel ief

another C.A. on the same facts and grounds,

2. In view of the above, OA-75G/9f

dismissed as withddrawn.

(S.P. ,B-rswasD (Smt. Lakshmi Swaminati i-
'd5f^ber(A) Member (J)

v/


